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SHRIGHULAMNABIAZAD Mr Speaker,
sir, tiswrongtosaythat it was introducedwhen
this Govemmentcametopower Thishasbeen
going onforquite sometime  The practive of
issuing free concesstonal fransportationis be-
ingfollowednconsonancewith the resolution of
intemational Air Transport Associations- IATA-
notonly in India but all over the world as well

SHRIHARIKISHORE SINGH Mr Min-
ister, will youplease furrush acomparative chart
to the Hon Speaker gning the number of
complimentary tickets issued by the previous
Govememtn andthe present Government?

SHRI GHULAM NABI AZAD Thisis a
differentquestion Indian Airhnes

SHRIHARIKISHORE SINGH Youknow
itvery well

SHRIGHULAMNABIAZAD Underthe
resolutionof IATA adoptedthe worldover the
employees of Indian Anlines and Arrindia are
entitled totravel by otherairlines

{English]

DR KARTIKESWARPATRA Iwantto
know from the hon Minister categoncally
whether thete 1s any proposal with the hon
Minister at present to evoive asystem ofcheck
andvarification at multiple levels to ensure that
only bona fidepersons aie giventickets What
arethecntena?

MR SPEAKER Disallowed
Sardar Sarovar Project

743 SHRINITISHKUMAR
DR CHINTAMOHAN

Wilithe Minuster of WATER RESOURCES
be pleasedto state

(a)whetherthe Governmenthave decided
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notto avail of the Wortd Bank loan in future for
Sarovar Sarovar projects,

(b)if s0,the resons thereof,

(c) the amount of loan already received
fromthe World Bank sofar

(d) whetherthe World Bank had provided
the loan on certaon conditons and if so the
details therof

(e) thetotalamount already spentonthis
project upto 1992-93 and the total estimated
amount requiredforthis project and

() the steps proposedto be taken by the
Governmentforotherresources tobe mobitised
forthis project ?

THEMINISTEROF STATE IN THE MIN-
ISTRYOf URBANDEVELOPMENTED AND
MINISTEROF STATEIN THE INDUSTRY OF
WATERRESRICES (SanK P Thungon) (a)to
(f) Astatementisiaidonthetable ofthe house

Inmay 1985agreementswere signedwith
the WorldbankforIDA creditassistiance of SDR
99 7millon and IBRD loan assistance of US $
200 millhon for the Sardar Sarover Dam and
power ProjectandIDAcredtt assistance of SDR
149 Smithonforthe canal system of the project
The SDR ciedits of US$99 7 milhionand 149 5
million have been fully utiised by July 1992
Against the total loan/crecit amount of US $
532 2million, the project has already utiised in
alluS $333 666 miliion

Apartfromthe general conditions associ-
atedwiththe credit/loan assistance tothe Wotld
Bank funded projects the conditions for Bank
group assistancetothe Sardar Sarovar Project
inter-aha include implementation ofthe Sardar
Sarovar Project as per objectives laid dons for
theproject satisfactoryresettiementandreha
bilitation of the project alfected families as per
plan ensunngthatthe oustees shallimprove or
altese region the standard of iving they were
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enjoying priortotheir displacement; relocation
of project affected families as village units,
village sactions or families in accordance with
their preference; ensuringthat the project af-
fected families are fully integrated in the com-
munity to which they are settled and; project

affectedfamilies are providedwith approoriate

compensationand adequate social andphysi-
cal rehabilitation infrastructure, includingcom-
munity services andfacilities.

The estimated cost of the project at 1986-
87 price levelis Rs. 6406.04 crores. Anexpen-
diture of Rs. 2287.94 crores has beenincurred
ontheprojectupto February, 1993

inthe light of the review after publication of
the Independent Review Report and the re-
sponses of Government of Indiathereon, the

World Bank decided on 23-10-92 tocontinue

with the assistance for the project subject to
fulfillment of specified performance benchmarks
to be assessed by a Special Mission in April,
1993. The Government of India and the state
- overnments of Gujarat, Maharasthra mea-
sures to realise these targets and substantially
fulfilledthemwithin Smonthsi.e. ,bytheendof
March, 1993. However, to was seen that at-
tempts were being made to cemplicate the

oc?ntrovetsy overthe projectandigpoliticisethe -

issuesbothinindiaandoutside. Attemptswere
alsomadeto cause local disturbances which
interfered with implementation of the resettle-
ment and rehabilitation work. Inordertoavoid
further vitiation of the atmosphere, the Govern-
ment of India decided to disengage from the
WorkiBank andnottoseekanyfurtherdisburse-
mentoutof theoutstandingportion of the credit/
loan forthis project. The Govamiment of India
andthe state Govemmentottheparty statesare
committedto mobilize necessary lunds though
appropriate options forcompletion ofthe project
on schedule. The Review Comrhittee for
Narmada Control Authority recently réviewed
the matteranddecidedtoplace hecessaryfunds
withthe projact authorities forcompensatingthe

deficit due to disengagement with the World

Bank.
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[ Translation)

SHRINITISH KUMAR: Mr. Speaker, Sir,
the hon. Minister himself should have been
present in the House to replay this important
question. The hon. Minister musthave been
permittedtodo sounderintimation toyou. Bu,
whatisthe attitude of the Government on such
animportantissue. | wouldketoknowfromthe
hon. Minister from where will the funds be
mobilized forthe Sardar Sarovar Project? The
Government of Gujarat has submitted tothe
Centeraschemeforthefundingof the Namada
project. Under the scheme off-shore Gujarat
developmentbonds are proposedtobeissued.
ltishopedthatthese bonds willbe purchasedby
the NRis of Gujaratorigin and the Central Gov-
emmentmustgiveguaranteeforthe same. Sir,
throughyou, iwouldlike to know the reaction of
the Central Government to this. The state
Govemments of MaharashtraMadhya Pradesh
and Rajasthan have already given half of their
share. Whatsteps the Centreistakingtorecover
the fullamount? And whatdecision was taken
in the last week's meeting of the Narmada
Central Authority and the outcome thereof?

|English)

-SHRI P. K. THUNGON: Right in the
beginningwhenthe projectwastakenup, itwas
decidedthatthe respective state Governments
will share the responsibility of providing re- .
sources and accordingly, the state Govern-
mentsaresharing this responsibility. Recently,
inthe Review Committee meeting it was de-
cided that in view of the fact that we are not
drawingloan from the World Bank, the respec-
tive state Governments will share the burdon
andcontribute theamount.

Sofarasthe proposal of Gujarat Govern-
mentisconcermned, thastobeconsideredbythe
Finance Ministry. oncethe proposal comes to
us, as anodal Ministry we will certainty tah it
up.
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[ Transiation)

SHRINITISHKUMAR" Mr Speaker, Sir,
therewasno needtorepeatthe wnttenreplay. |
hadaskedastowhatdacsions weretakennthe
meeting of the Armada control Authonty held
dunngthe last week andwhat arethe resuits?
Secondly, | wanted to know the action being
takenbythe Central Govemmentto getthe full
amount from those three states which have
givenjusthalfofthershare Thehon Minister
saysthatthis isthe responsibility of the Finance
Ministry andhe s notawarewhetherthereisany
proposaltothuseffectorno Mr Speaker, Sir,
tisvery senstie questionbutthehon Minister
1S notgwinga proper replay tost

[English}

SHRIP K THUNGON Sur, 1havespecifi-
cally mentioned that last week in the Revies
Committee meeting twas decredthatsincewe
are notgoingto draw the loan from World Bank,

hat part of the amount wali be provided by the
espective state Governemtns  This porposal
vas agreedto nthis meeting

Transiation)

SHRINITISHKUMAR Mr Speaker, S,
the Government's decision of not taking loan
fromthe World Bank s also nothing more than
afacesavingdevice Therewas intemnational
pressureonthe Worldbank sothis decision not
todrawtheamountwastaken The mainprob-
lemis that of rehabilitation and environetmn |
woukdike toknowthe schemelommulatedby the
Govememitnas perthe intemational standards
for the rehabilitation of the displaced persons
The Governemtn should also let us know the
oshmatedexpenditure on the mplementation of
this project and whethet any provision been
made ftoritinthe present project?

Mr  Spéaker, Sir, the problem of
rehabihation n altthe majorimgationschemenr
formulated sofarremams unsolved Withre-
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gardtothis project-as the hon members are
aware-the people ivingin 18-20 vilaiges which
are hkely to be submerged have launced the
“Narmada Bachaor Andolam” and retued to
leavethearea twouldhketoknowwhetherthe
Govememtnhaveformulatedacomprehensive
shcemforthe rehabilitation of those peole and
tomut theirdemands andif so, whatwillbethe
ostmated expenditure thereon?

Mr Speaker, Sir, thehon Ministerhas
alsocomehe may kindly be directedto given the
reply (Interruptions)

SHRIP K THUNGON Mr Speaker. Sir
tshnitish wants a short replay, { would kke to
submitthatyesthere s proviosnforit And if
youpermit me | can laborate it

[Englsih}

MR SPEAKER Youcanwellupoonitbut
nottobe agreatextent

SHRt P K THUNGON Sir as we are
aware therehasbeenalotof criticismsofaras
this projectisconcerned The statmainpomts
onwhch the crticiss were raised are, thereis
nofeasibility schmene of RR. thatis Rehabilita-
tion and Resettlen for the project atfected per-
sons

{b) The provisons under R&H policy thatis,
Rehablitation and Re-settieemtn policy of the
state are nadequate and they are notsatisfac-
tory, .

() Therets no enoughagnucituralatdntor
re-settiemtnot project-alfected people orproject
aftectedpeisons,

(d) substantial damages will be caused
throughthe environemtndue tosubmergence of
forests

(e) Theprojectwould create water-logging
andsalinity problemsinlarge areas woith atten-
danthealthandotherhazards (/nferruptions)
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MR SPEAKER Mr Minister hewants
information of rehabilitation Hewantsto know
whetherthere isplanforrehabiltatinandwhetehr
enough fundsareprovided

SHRIP K THUNGON Sir hehasraised
aboutthe problems andalsocnticis Onwhat
basis this has beencnticised?

Outofthatrehabihation andre settlement
was one of the points on which was veering
around Now lamcomingtothecnticisms |
have explained what were the criticisms  to
reply to this criticism aswe areallaware Sir
thatthis projectis goingto be immensely prof
table sofaras Gujaratisconcemedandalsothe
country Therefore atthetime of imtatingthe
pioject clearingtne project Reportand sanc
tioning the respective projects by respective
state Govememnis andthe Central Govememnt
allthese aspects were considered threadbare
by the Planningcommission by the Ministry of
WaterResources andbythe Ministry of Finance
and after that it was cleared and the project
commenced Whenthe projectcommenced
thenthepeoplearoundus fromabroadandwith
the country thosewhoare notinterestedinthe
development ofthecountry they startedfinding
faults in ourprojects anthatis how they started
blaming us on this qround And one of the
reasonsts tocatchthe sentiments of the peopie
andforthatthey were sayingwe arenot properly
rehabihtating the poor people the displaced
persons and the tribal people andso onandso
forth

{Emglish]
| Translation}

SHRINITISHKUMAR Howmuchamount
hasbeen providedforthe rehabiltationof people?
Isthe Govemments holdingtalks with those who

have refusedto make any compromise?

{Interruptions)
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[Enghsh]

SHRIP K THUNGON Su thavetaken
your permission

[Translation}

lfthe questionis poliical thenthe reply will
also be political and similarly if a technical
questionis raised thenthe reply wouldalsobe
technical

|Enghsh}

SHRI HAR! KISHORE SINGH At that
stage yoursemorMinisterwastogivereply he
wasnotthere Now hehascome Lethimreply

(Interruptions)

SHRIP K THUNGON Sir nowcoming
tothe provisions thatare providedforre settle
ment and rehabihitation of the displaced pei
sons |haveapape: here Butthiswillbetoo
long iflrepeatalithefaciihes (Interruptions)

SHRINITISHKUMAR I needyourprotec
tion

MR SPEAKER You give the sahent
feature andthetotalamountwhichyouare going
touseforthus Thedetails youcansendhimin
wrting

(Interruptions)

SHRI P K THUNGON Three state
Governmentsaremainlyinvolved inre settle
ment Rajasthan is not iInvolved Madhya
Pradesh GujaratandMaharasthtraare mvoived
inre settlementandrchabiltation Afterathor
oughstudy theirrehabilitation schemes were
worked outby the respective Governments

iwouldlike to read one paragraph other
wise it will take a lot of time

L.and eqguivaient to that acquired with a

minimumottwohec* res andmaximum of eight
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hectares

Andalso Government’s assistance s given
forprovidingimgation by tubewelis orany other
method. Providing irngation is not possible,
minimum{four hectares wiltbe provided This
is aboutMadhya Pradesh

MR SPEAKER Brefly, youtelihimthat
youare goingtogive the land, youare goingto
constructhousesforthem youaregoingtogive
employment, education, medicalfacilitates
andthetotalamount Thedetails youcansend
himlateron

SHRIPKTHUNGON |wilistateinthatwill
be provided, educational faciliies willbe pro-
vided drinkingwaterwill be provided, proper
medicalfacities willbeprovided Andalsothe
cultural part of this particular group will be kept
inmind

SHRINITISH KUMAR | just wanted to
know the exactamountthey proposedto spend
fortheir rehabilitation and re-settiement

SHRIP KTHUNGON |am preparedto
giventheamountalso neitheryouallowmeto
replay nor you areinterested in isteruingtome
youare onlyputting questions You areimpa-
tientto hearthe reply

For rehabilitation and re-settiement, the
total cost will be of the orderof Rs 317 crores,
out of that Gujarat will get Rs 28 crore,
MaharasthraRs 24 croreandMadhya Pradesh
Rs 265 crore | wanted to saftisty the hon
Member

[Translation)

SHRIGEORGE FERNANDES Mr Speaker,
Sir,Iwould ke toknow whether the World Bank
had taken a decision not to provide funds for
Narmadaplandunngameetingot Press Coun-
ctlin Washington onMarch 29 atthe ime when
the Parlamentwas insessionhere butGovermn-
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mentpretends as if it had taken aninifative not
todrawthe moneyfromthe World Bank infuture
while thefactisthatthey had alreadytakenthe
dectsion not to provide any assistance for it
Secondly, people ofthatareahave beenlaunch-
ingnarmada BachaoAndolan forthe lastsev
eralyears Theirjustified demands were put
betore the Govemmentand!have nodoubtthat
efforts must have been made to find out a
solutiontot The Worldbank had gotthe matter
investigated through anindependent commis-
sionand laiddown the condition to rehabilitate
those people whose land was acquired The
reportwas receivedby the Goverrnment about
7-8monthsagoinwhichitwas clearly statedthat
the Government has not fulfilled even asingle
condition Then came the matter regarding
seekingloan Doesthe Govemmentproposeto
implement the recommendations made inthe
report ofthatmorse Commussione? 1would not
gointothecondtionlaidinit butisthe Govern
ment wilhing to implement the rehabiiitation
programme with regardto those whose landis
beingacgquredinthe valley Narmada andnearby
areas Besides how long it will take the
Government toimplement this scheme without
anyforeignaid and from which source wilithey
getthemoney? .

[Enghsh]

SHRIP K THUNGON He wants reply
frommyseniorcolleague heispreparedtogive
but letus money first to the last question about
theconditionsiaiddownby Mr Bradtordmorse

iwould like to say that those conditions have
beentulfilledexcept

SHRIHARIKISHORE SINGH Whoishe?

SHRIP K THUNGON HewastheChar
man of the Review commuttee set up by the
Worldban hecamehereinJune andsubmitted
hisreport We have gonethroughouthe report
andwehaveactedonthat We haveiulfilledall
the conditions which Rad been stipulated n
that

f
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[ Translation}

SHRI GEORGE FERNANDES: Mr.
Speaket, the hon. Minister may kindly be
directed to first give reply to what we have
asked ...

[Enghshj

SHRIP.K. THUNGON: Sir, whatisthis?
lamnotallowed tocomplete the reply.

[Translation]

SHRI GEONGE FERNANDES. | may
kindly be allowedto raise the question of pnvi-
lege withregardtothus reply...

[Enghish)

SHRI P K. THUNGON- Let me first
complete my reply

{ Translation]

SHRIGEORGE FERNANDES: Gener-
ally. the chair does not permit to make such
submission during the Question Hour Hisa
wrong submission, thereforel ...

SHRIP. K. THUNGON: TheHousevery
weltknows as to whois wrongand whois nght.

[English}

Please do nottrytobrow-beatme. (/nter-
ruptions} | challenge this. you cannot borrow-
beatme. | do notwaste the time of the House
(Interruptions) Letme firstcomplete my answai
{Interruptions)

(Translation)

SHRI RAJVEER SINGH: Mr. Speaker,
Su. you may please give youw: rubng in this
regard. The hon. Minister may kindly be
directed seek apologyfort.

APRIL 26,1993

OralAnswers 16
MR. SPEAKER: Youpieasesitdown.....

[Enghsh)

Letme dealwithit. Mr Minister, please
cool downfirst. secondly, | am removing the
remarks which you have made.

SHRIP. K. THUNGON: Ihavecolled down.
Butthey are hitting me oft sometimes.

MR. SPEAKER: They are all importafit
questions. Theyare notlightly puttoyou. You
please replyinallseriousness.

SHRIP K. THUNGON: Exceptinthree
conditonstosome extentwe have notbeenable
totulfil. Thatwas they wantedthefull statistics
ofthewhole canal affected persons.

The Gujarat Governmentis atitand they
areabouttocompieteit. Thenthey wanted2000
hectares of landfromMadhya Pradesh Govem-
mentandthatas alsounderactiveconsideration
ofMadhya Pradesh Governmentwhichis about
tobe obtamned

Thethirdones 1, 500 hectares of forest
landw.stobedeserved There are discussing
goingonbetween the stute of Maharasthra and
the Mirustry of Evwvinans: et

{Translatior] .

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, myquestionhas notbeenreplied.
L had asked whether it is afact that the World
Bank hadi already taken this decision andthe
announcement to that effect was made inthe
Press Conference heldin Washington on 29th
March. Whereas the hon. Ministerclaims that
he had taken the decision not to seek foreign
asssstanceany more on 30th. Thatiswhy i sand
thattherais contradiction, the hon. Ministermay
kindly clarify the situation......

MR. SPEAKER: No.no, itisnotso....
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THE MINISTER OF WATER HRE-
SOURCES ANDMINISTEROF PARLIAMEN-
TARY AFFAIRS (SHR! VIDACHARAN
SHUKLA) Mr Speaker, Sir, itis nottriie we
tookdecmsiononly afterthe announcement made
by World Bank We had already taken the
decisiontothiseffect Our Executive Director
had conveyedto the Worid Bank thatwe have
decided not to utilize the remaining amount
Aftertwodays, ameetingof the Woki Bank was
heldandthe decisiontaken by the Government
of Indianwas reviewed and approved Htisnot
correctthatwetookthe decision oniy afterthe
decision of the World Bank.

SHRI RAM VILAS PASWAN Mr
Speaker, Sir, itisaprojectof Rs 20 000crore
and | do remember that wnen | was in the
Govemment, the ChuetMinister of Maharashtra
hadcalledameetingandihadationdedst The
majorproblemis ofthe rehabilitaion Thetnbal
andpoorpeopie arepreparedioleavethatplace
butthey wantthatthey shouldbe rehatitatedn
somenearbyarea. However aspertherdorma-
tionwe have reverced, some are bamng rehabli-
tated m Madhya Pradesh while the others m
Gujaratforwhichtheyare notprepared

They do not want to be rehabsfitated at
dfferentplaces Theydonotwantthatthe people
of theirentire Bastor village are rehabstated at
separateplaces {wouldhiketoknow fromthe
Govemmentthetotalnumberof atfectad people
and places where they are being rehabilitated
and whether all factiities have already been
providedorthey arebeingaskedto gomthe first
mstance andallfacdihes woukibe provided iater
on

[En-

SHARI P K THUNGON So far as the
numberof villages affectedis concerried itis
245 and the number of formlies affected 15
38 044 Ofcourse thisnumber maykeepon
fluctuatingtosome extent.

Asregards the actualrehabiktation then
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respective state Governments have taken up
measures andthere s along hst If the hon
Memberwants icansupply ttohim

SHRISUDHIRGIRI May1know fromthe
hon Miruster i atthe 1986-87 pnce levelthe
totalcostwas estmatedatRs 6 408 04 crore
at the present pnce lavet, what would be the
cost?

SHRIP K THUNGON itis goingtobe
aboutRs 10 000Crore

[Transiation}

SHRI GABHAJI MANGAJI THAKORE
Mr Speaker S, disthe question of survival
forGujarat Throughyou, iwouldiketoaskthe
hon Muusterwhethers afactthatthe Gov-
emment of India had refused to accept the
assistance fromthe Worldbank andthereahter
the World Bank hadrefused tofundthe project
Itisbeng discussedthroughout the country that
the World Bank has refused to provide assis-
tance because the conditions n respecttopro-
vided assistance because the conditions in
respect of the Narmada project and environ-
mental protection ‘tvd down by ithave notbeen
followod Justnow thehon Muwsterhasstated
thatthe Govemmentot india h wiretusedfirstio
acceptthe World Bank assistance |wouldike
toknowthe truth

MR SIPEAKER Hehasakeadysiatedthe
truth

{4 nghshj
No nothkethis
T V Studio Centres
744 SHRIMATISARQJDUBEY Wilithe
Miruster ot INFORMATION AND BROAD-

CASTING bepleasedto state

{a)thenumberof | V studio Centres under





